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NAME OF THE COMPANY: Sh. Vijay Kumar Gupta & ors.
V/s.
M/s. S.R. Cottex Pvt. Ltd.
SECTION OF THE COMPANIES ACT:241/242 of the Companies Act 1956 and 241/242 of the
Companies Act 2013.
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Order

On the request made by the counsel for the respondents (contemnor), we
extend the time granted on the last hearing till Monday, 24.10.2016. The contemnor
shall remain present in person along with the reply affidavit.

Interim orders to continue.
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